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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

URIGINAL APPLICATION KO.1614/97
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v.. Applicant

I

And

1. The G.neral Manager,
SC Rlys, Sec'bad.

a8}
-

The Chief Personnel Officer,

¢.C.Railuay, Sec'bad.

3. The ChieP Commercial Superlntendent
SC Rlys, Sec'bad.

4, The Sr.Divisional Feraonne) OFficer,
SC Rlys, Guntaka! Yivision, Guntzkal,
Ananthapur District.

5. The Divisional Railuay Manager,

5.C.Rlys, Guntakal Yivision,
[;lntaL_:TA Anznthapor L]iai'r'\r‘-d_(

ves Respondénts

Counsel for the Applicant : Shri S.lamakrishna Rao

Counsel for the Respendents @ sShri N.R.Deuaraj; SE.CGSC

THE HON'SLE SHII HL.RAJEHNDRA PRASAD :  MEMBER (A)

(Order per Hon'ble Shri H.Rajendre Prasad, Member (A)
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\{‘ff‘or Considaration, it ig directed that his screening,

be arranged

ULtNin 120 days from this day, , suitable decision taken with pg-

Gard to absorption, arg have it conveyed to the applicant within

30 days theregftar,

4. Th—:

abplicant shail hgyo Pheinzety to agitate hig griavance,

if sy advised, in case he heppens to ne gggrieved by ths same, °

interim crder Fassed on 29-12-1997, The arrangement should continua

until] final decision is taken zng comaiuni cated gndg action as ingi~
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Cated in para-3 above is Complets

8« . Thus the JA& is disposed of,
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IN THE CENTRAL ADMINIST&ETIVE
TRIBUNAL: HYDERABAD BENCH
AT: HYDERABAD

MoAJNO. OF 1999 |
EIN
0.A.NO.1614 OF 97
I
BETWEEN: '
T.C. Narayana ﬁ ees APPLICANT
AND "

The General ManaLer,
S.C.Railway, Secun-

derabad and others ... RESPONDENT%

.
IMPLEMENTATION PETITION

+

PETITION FILED UNDER RULE §
OF CAT (PROC.) RULES, 1987,

FILED FOR: ABPPLICANT

i
FILED ON: 28.10.1999.
|
FILED BY: i
SANKA RAMA KRISHNA RAO,
K. PARVATHI & P.G.S.PRASAD,

Advocates, 1~8-549/C,IInd Floor,
Chikkadpally, Hyderabad-20

COUNSELS FOR THE APPLICANT
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